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Title: Regarding hike in cement prices and deteriorating quality of cement being sold in the market.
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MR. SPEAKER: If you do not disturb the House, then I may consider and not otherwise.
...(Interruptions)
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MR. SPEAKER: He is raising an important issue regarding cement. You need cement.
...(Interruptions)
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MR. SPEAKER: Hon. Members, two distinguished hon. Members have given a notice.

...(Interruptions)
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MR. SPEAKER: I would request the hon. Members to see that this type of insult is also being done to the Chair. Please sit down.
...(Interruptions)

MR. SPEAKER: Do not record one word.
(Interruptions)*

MR. SPEAKER: They consider it to be an important matter, namely, with regard to the Delimitation Commission. But I would like
to request them to tell us as to how this matter can be discussed in this House. It is a Constitutional body. They have got their
own powers, and the House cannot interfere with them. Therefore, I am trying to solicit your kind consideration on this matter. It
is not within the jurisdiction of the House, and it cannot be raised here.



